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MA 2585/2003 in OA 445/2002

P] esent: Shri Yogesh Sharma, counsel for applicant

Smt. Renu Goerge, counsel for respondents

2535/2003

Learned counsel for applicant seeks to vvithdravv

ellaneoutj apylicatioix wvith liberty tojresent misc

appropriate remedy in accordance with law.

Allovved as prayed

di ;mis5ed as withdrawn.

J. K . Na. i k )
lember (A)

/ mix/

Subject to aforesaid,

( V. S. Aggarwal )
Chairnian


